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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL.
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO.639/2022

INTHE MATTER OF:

Pritpal Sharma ...Applicant
Vs
Govt. of NCT of Delhi & Ors. ...Respondents
WITH
MISC APPLICATION IN DISPOSED OF CASES NO. 24/2023
IN

ORIGINAL APPLICATION NO.33/2022

IN THE MATTER OF:
Ganesh Prasad ...Applicant
Vs

Govt. of NCT of Delhi & Ors. ...Respondents

SUBMISSION/ACTION TAKEN REPORT ON BEHALF OF DISTRICT

_—-—_—_§___§ —_—
MAGISTRATE (CENTRAL) BEFORE THIS HON’BLE TRIBUNAL IN
TERM OF ORDER DATED 08.01.2025

MOST RESPECFULLY SHOWETH:-

l. That Hon’ble Tribunal has passed detailed orders on 28.08.2024 and
08.01.2025. In the Order dated 08.01.2025, Hon’ble Tribunal has directed to all
the Deputy Commissioners (Revenue)/District Magistrates in the National

Capital Territory of Delhi to file the Compliance/Action Taken Report.
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2. That the District Magistrate, Central, had taken all necessary and appropriate

steps 1o ensure compliance with the directions issued by this Hon’ble Tribunal
In the present matter. Also pursuant to the orders of this Hon’ble Tribunal, the
District-Central  Administration undertook requisite actions within the
stipulated time frame and has duly complied with the directions issued. The

compliance report is kindly submitted as under: -

(a) It 1s submitted that in compliance with the direction issued vide the Hon’ble
court of NGT vide order dated 28.08.2024. a link has been uploaded on the
main website to District Magistrate (Central), wherein the minutes of
District Advisory Committee and Action Take Reports have been uploaded

(URL link is https://dccentral.delhi.gov.in/en/dccentral/information-regarding-complaints-

received-borewells). It is pertinent to mention that to develop effective
mechanism and proper transparency the reports of illegal borewells along

with action taken report has already been uploaded on District website

https://dccentral.delhi.gov.in/en as per prior direction of Hon’ble Tribunal

since 12.04.2024 and also same has been continuously updated since then. It
s also humbly submitted that the District Level Advisory Committee (DAC)
meetings were held under chairmanship of District Magistrate (Central) with
respective members departments and issued the direction to develop

effective mechanism for preventing extraction of ground water by

unauthorized operators.

SN
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(b) That to exccute the directions issued by the Hon'ble National Green Tribunal
(NGT) for sealing of illegal bore-wells and for recovery of Environmental
Damage Compensation (EDC) in Central District DPCC has recently
provided the details/list of imposition of EDC and action for Recovery
proceedings are being initiated by the concerned Sub-Divisional Magistrates
(Kotwali, Karol Bagh and Civi Lines) of Central District, to recover the
EDC Amount expeditiously and action taken report 1s enclosed as

Annexure-A .

(¢) Despite the challenges, concerted efforts were and are being made to comply
with the directions of Hon’ble NGT in letter and spirit and 368 identified

llegal borewells have been sealed out of 676 in District Central and for 79

Division, sealing of 160 Numbers of borewe]|s has been stayed by the
Hon’ble High Court of Delhi. A special drive is being carried out i
District for identification of illegal borewe]s

borewells provided by DJB. Due to the effort
made in complying with the Hon'ble NGT's directions, Effopts

lo resolve the pending cases and address issyes such

addresses. Regular updates will be submj

Central

In addition to [ist of 676 illegal

are ongoing

as incomplete

ed Project Proponents

Deputy Commissioner (Revenue)

O
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of each revenue arca in GNCTD may submit application for grant of NOC to
DIB and such applications for grant of NOC be decided expeditiously
preferably within three months from the date of submission, it is humbly
submitted that the District Advisory Committee has regularly held meetings:
however, the DIB has yet to present any such case before the Advisory
Commuittee. Further, 1t 1s humbly submitted that as and when any such
application for grant of NOC is presented, the same shall be decided

expeditiously.

3. That 1t 1s again reiterated that the undersigned shall comply with the SOP for
regulation of extraction of groundwater, closure, prohibition of illegal

activities relating to use of bore wells/ tube wells.

4. That the undersigned is duty bound to follow the environmental rule of law
embodied by statutory frame work regulating and managing extraction and
recharge of ground water and fully committed and dedicated to the cause of
protection and improvement of environment which is also constitutional

obligation of the State and all its instrumentalities/officers/officials.

5. That it is humbly submitted that this Compliance/Action Taken Report of
District Magistrate (Central) may kindly be taken on record.

O
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PRAYLER
In view of the above facts, this Hon’ble Court may graciously be pleased to
take on record this Compliance/Action Taken Report of District Magistrate
(CENTRAL) in compliance of Hon’ble Tribunal order dated 08.01.2025and or

pass any further order which this Hon’ble Court deem fit and proper in the

G.Sudhakar, IAS
District Magistrate (CENTRAL)

facts of this case.

Applicant/Respondent
THROUGH

*

Jyoti Mendiratta, Advocate
Standing counsel (NGT)
H-34, Jangpura Extension
(Lower Ground Floor),
New Delhi -110014.

Ph. (Off) 011-49846939
Mobile : 09811136141

e-mail: jyoti.legal@gmail.com
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\ & ANNEXURE-A By Haw\o‘

‘ MOST URGENT
e DELHI POLLUTION CONTROL COMMITTEE KirrreEs
DEPARTMENT OF ENVIRONMENT, (GOVT. OF NCT OF DELHI) | Ngy4 |_|FE *

=z~ STHFLOOR, ISBT BUILDING, KASHMERE GATE, DELHI-06 %ﬂ Wit Fo
e Dl R visit us at : http://dpcc.delhigovt.nic.in 7 smyronment i

N\ | /. 4
F. No. DPCC/CMC-VII/Illegal Borewell/Abdul Farukh/2025 / 5H | 2~/Y4 Dated: .97_ i JolS

To,

The District Magistrate (Central),
Office of the District Magistrate,
14, Daryaganj, Delhi- 110002.

Sub.: Regarding recovery of EDC imposed for using illegal borewell by the 615 units.

Sir, : & i |
This has reference to the discussion during the meeting headed by the Chief Secretary,
GNCTD on 17.12.2024 in the matter of Preetipal Case and also in Abdul Farukh Case,-as per the
record of the names & addresses of the units to whom EDC for illegal borewell was imposed is
616 nos. but out of 616 units only one of them has deposited the imposed EDC in this office till
date. And, one of them, falls under the jurisdiction of Alipur, North District. *

SDM wise lists of the names and ﬁddresses of the total 615 units to which the EDC was
imposed in this regard who:have not been deposited EDC in this office till date is enclosed with

this letter.
In irif;\# of the above,' you are'feqﬁcs‘tcd'to take nccéssar}; action to ensure the }écovery of

the respective EDCs from these units & submit the compliance report in this office at the earliest.
This issues with the approval of the Competent Authority, Delhi. Pollution Control

Committee. ' | ¥ @S URooh il

SMW )% w i e
%Dﬁ\om \) A s Juil

Encl.: As above

Yours sincerely,

Copy to: - N, _
1. Master File, CMC-VII. |

il e .l‘ l..'- = [ -
"= }.-:.-_l.'-r",.i-_E' ¥
T PSS o
. T e Sy 1 .,_;';‘l."'l Nt
: v Al T WA A
) i 1 A jzrﬁk{:ﬁ.ﬁmmﬂ
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| Name & Address on which EDC for Ile

SNo.] — Owner

Owner/Occupier

gl Borewell was imposcd but not received till date FsDMT. Kotwah?
Location Name & Address m Fine

Hotel India Bagh Decwar, | Owner/Occupicr,lotel India Bagh Decwar,
Chandni Chowk Chandni Chowk 110006 | 100000
110006 | 100000

Shop No. 680,
Dhr;jn:m;q CJI.:E:] crlllm Owner/Occupicr,Shop No. 680, Apurna
’ Bhojnalaya, Charch Mission road

. Mission rond
- Owner/Occupier 1402 Tilak Bazar Chowk Owner/Occupier, 1402 Tilak Bazar Chowk

110006 | 100000
___Owner/Occupier 1028 Tilak Bazar Owner/Occupier,1028 Tilak Bazar 110006 | 100000
‘ Owner/Occupier 1643 Ncw.rual Hotel | Owner/Occupier,1643 New roal Hotel Charch 100000
Charch Mission road Mission road
6 | Owner/Occupier Gali Rajan, Jama Masjid | Owner/Occupicr,Gali Rajan, Jama Masjid

30000
7 Owner/Qccupier

727 Haveli Azam Kha Owner/Occupier,727 Haveli Azam Kha 110006 | 30000

Kucha Nahar Kha Chowk | Owner/Occupier,Kucha Nahar Kha Chowk .m 30000
Gali Matiya Mahal Chowk |_Owner/Occupier,Gali Matiya Mahal Chowk | | 10006

Shop no. 1131 Prem Gali Owner/Occupier,Shop no. 1131 Prem Gali

Owner/Occupier
Owner/Occupicer

LR

| 9

n Owner/Occupier
Ox;mcr!gc_cu ier

| 12

Kashmiri Gate _______Kashmin Gate i
H No 1131 Prem Gali Owner/Occupier,Hl No 1131 Prem Gali 110006 | 30000 |
Owner/Occupier 1504 Gali Kotana Owner/Occupicr,1504 Gali Kotana 110002 | 100000
Owner/Occupier

3 2111 Fasil road Owner/Occupier,2111 Fasil road 160000
Owner/Occupicr,2207 Gali Dakotan 30000
m 808/28 Kamra Bangash Owner/Occupicr,808/28 Kamra Bangash 110002
m Owner/Occupier i )

3359 to 3362 Lal Gali Owner/Occupier,3359 to 3362 Lal Gali
Owner/Occupier

MCD toilet block,

110006 30000
. , ; l
Raniléela Groond round Owner/Occupier, MCD toilet block, Ramleela 110002 | 100000
Ground round about. |
about.
. H. No. 1467-68-70, Chitli | Owner/Occupicr,H. No. 1467-68-70, Chitli
: ’ | 1 6 000
n Uwner/Oconpier Qabar road, Jama Masjid. Qabar road, Jama Masjid. i
] . H. No. 3896, Sarak Prem | Owner/Occupicr,H. No. 3896, Sarak Prem
e Omcr!()ccuplc_r Narayan, Sita Ram Bazar, Narayan, Sita Ram Bazar. H0S, 1 100000
. No. ' ier,H. No. 3096, ita R
20 Owner/Occupier H. No 30963 Bazar Sita | Owner/Occupier,H ]‘:In 3096, Bazar Sita Ram 110006 | 100000
Ram main road. _ main road. _
. H. No. 5217, G. B. road, Owner/Occupier,H. No. 5217, G. B. road, |-

Owner/Occupier Ajmeri Gate. Alirert Bate: 110006 | 100000
22 Owner/Occupier A-389 Kacha Rasta Owner/Occupier,A-389 Kacha Rasta 110006 | 30000
23 Owner/Occupier _BB-301 Kacha Rasta Owner/Occupier,BB-301 Kacha Rasta 110006 | 100000

Owmner/Occupier A-363 Kacha Rasta OvmcrIOccuEier.A-i!ﬁ Kacha Rasta 110006 | 100000
25 Owner/Occupier AB-485 Mhd. Gulab Owner/Occupier,AB-485 Mhd. Gulab 110006 | 100000
26 Owner/Occupier AB-492 Mhd. Itwari Owner/Occupier,AB-492 Mhd. [twari 110006 | 100000
27 Owner/Occupier A-401 Kacha Rasta Owner/Occupier.A-401 Kacha Rasta 110006 | 100000
28 Owner/Occupier A603 Kacha Rasta Owner/Occupier,A603 Kacha Rasta 110006

100000
In front of H. No. 3457 3
_ . . oo | Owner/Occupier,In front of H. No. 3457 Gali
Owner/Occupier Gali Bajrang Bali, Sita Bajrang Bali, Sita Ram Bazar 110006 30000
Ram Bazar
| 30

H. No. 4737 Ballimaran Owner/Occupier,H. No. 4737 Ballimaran 110006 | 100000
, H. No. 6477 Katra Owner/Occupier,H. No. 6477 Katra
| v
=N

Owner/Occupier H. No. 6484 Fatehpuri Owner/Occupier,H. No. 6484 Fatehpuri
Owner/Occupicr H. No. 208 Fatchpuri Owner/Occupier,H. No. 208 Fatehpuri

33 |
| 34 | Owner/Occupier H. No. 6406 Fatehpuri Owner/Occupier,H. No. 6406 Fatehpuri

Owner/Occupicr [1. No. 5205 Ballimaran | Owner/Occupicr,H. No. 5205 Ballimaran
- 36 | Owner/Occupier H. No. 768/1 Ballimaran | Owner/Occupier,H. No. 768/1 Ballimaran

Owner/Occupicr 1. No. 5220 Dallimaran Owner/Occupier,H. No. 5220 Ballimaran
Owner/Occupier I1. Na. 5191 Ballimaran Owner/Occupicr,I1. No. 5191 Ballimaran 110006 | 100000
Owner/Occupler,774 Ground Floor, Gali

| 38
774 Ground Floor, Gali
Owner/Occupier Taliyan, Katra Neel, . 06 30000
P Cl‘r andni Chowk Taliyan, Katra Neel, Chandni Chowk L

Owner/Occupier 3826 Dr, David ‘nlrccl Owner/Occupicr,3826 Dr., David strect Darya 30000
Darys Gan Ganj .
. itz Ci miscs,| Owner/Occupier,Ritz Cj Hall permi -
Owner/Occupier pier, inema permises, | 110006 | 100000

110006 | 100000

110006 | 100000
110006 | 100000
110006 | 100000

110006 | 100000
110006__| 100000
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Delhi Gate
Consumer 8864 Gali 14
Kabristan Sidhipura
Consumer 4521, Gali
Jattan Paharce Dheceraj,
Azad Market
Consumer 2702 & 2703,
Azad Market, Teli Wara,
Near Sabzi Wala Chowk
Consumer 2228-2232,

Owner/Occupier

46 Owner/Occupier | Phoota Road, Teliwara,
Sadar Bazar B

Owner/Occupicr 10442 cast park road ke

sath gali pathshala wali

. Owner/Occupier

: Nﬂ al,

Property No. 2371, Kucha
Mir Hasim, ward No, 84,

1193

Mir [1nsim, ward No, 84, Dclhi Gate

Owner/Occupier,Consumer 8864 Gali
Kabristan Sidhipura

14

Paharee Dheeraj, Azad Market

Owner/Occupier,Consumer 2702 & 2703,
Azad Market, Teli Wara, Near Sabzi Wala
Chowk

Consumer A:176, Shastri

Owner/Occupier,Consumer 2228-2232,
Phoota Road, Teliwara, Sadar Bazar

Owner/Occupier, 10442 cast park road ke sath
pali pathshala wali

Owner/Occupier,Consumer A-176, Shastri

OwncrffjccUplur.l’rupcny No. 2371, Kucha

Owner/Occupicr,Consumer 4521, Gali Jattan

110006

110006 M

110006 | 100000

110006 | 100000
110006 | 30000

110052 | 30000

48 - |
agar, "
: 1 Consumer; A<1943 Fron(s: L2 'wner/Qccupier,Con S“ﬁﬁi*e‘i"':ﬁ‘-;l 94 Front ,..,.11
pRETaRIeeER e AN e | e it e 2 O e s orearrl 110052 0000
Crvmes/Oecupiee “heSidess o i Nagar s S Tda Y hastri Nagars i g| 1005 .
_-. oy e S T ~_-!_ HJ:: 1,.“_,,.._ .:' .:1. - fai-tp il - i v iy gy ﬁ.....,,_-,.p.,...,u..m...l.‘- :,; 4.::1 =ty :rqr-
y" UNARAT, I | sorah s Dty O NAStrYINagar; =i ses i oy
n Owner/Occupier Consumer A-333, Shastri Owner/Occupier,Consumer A-333, Shastri 110052 | 30000
' Nagar, Nagar, 1
; Consumer A-52, Shastri Owner/Occupier,Consumer A-52, Shastri
52 Owner/Occupier L i N 110052 | 30000
Nagar Nagar, ~ 2
Consumer A-6, Shastri Owner/Occupier,Consumer A-6, Shastri | 30000
53 Owner/Occupier ' . 110052
’ Nﬂ&l'" NEEEII i
R C nsumer A-325, Shastri | Owner/Occupier,Consumer A-325, Shastri
54 Owner/Occupier ) Nioss ¥hane | - 110052 | 30000
Consumer A-350, Shastri Owner/Occupier,Consumer A-350, Shastri g e “
Owmner/Occupier . - Nagar: s Wiamat BT 110052 30000
Owner/Occupier 1 gy i | 17 Nagar,
Consumer A-443, Shastri | Owner/Occupier,Consumer A-443, Shastri 110052 | 30000
Owner/Occupier | Nagar, 4 Nagar,
| Consumer B-1089, Shastri | Owner/Occupier,Consumer B-1089, Shastri 110052 | 30000
n Owner/QOccupier Nagar, | Nagar, i 1
Consumer B-1149, Shastri | Owner/Occupier,Consumer B-1149, Shastri 110052 | 30000
n Owner/Occupier Nagar. Nagar, . . ¥
Consumer B-1580, Shastri | Owner/Occupier,Consumer B-1580, Shastri 110052 | 30000
n OwnerIOt:cupier ' Nagar, Nagar, -

n Owner/Occupier
u Owner/Occupier

Nagar,

Nagar,

- -
. -

Consumer B-] 5_53, Shastri

Consumer B-1222, Sllas!ri

Owner/Occupier,Consumer B-1558, Sha;lri
' Nagar,

Owner/Occupier,Consumer B-1222, Shastri .

Nﬂml
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/
/.i'
/' Name & Address on which ED T
) —mﬂl was imposed but not recelved till date (SDM Clvll'Lln | 1
4 m Owner/Occupier 37 No. Rn'tﬂdr:Mark t| O Name & Address “Pin Code | Fine S
- * ct_| Owner/Occupi * — o000 | -
/2 m 14 No. Rajendrn Market cr/Occupicr,37 No. Rajendra Markct .Im 100000 .

Owner/Occupier
wner/Occupier

Owner/Occupier, 14 No. Rajendra Market

110054 100000

Owner/Occupicr,3 No. Rajendra Market

110054 100000

‘- . 24 Rajendra M
nm 52 No. Rn: a Market - Owner/Occupier,24 Rajendra Market 110054 100000
“ Owner/Occupicr AN : ﬂ.tlulrn Market Owner/Occupicr,52 No. Rajendra Market 110054
. Owner/Occupicr 68 ND' Rojendra Market | Owner/Occupicr,54 No. Rajendra Market 110054 _| 100000
— T OwnerfOccupir e Rajendra Market | Owner/Occupier,68 No. Rajendra Market | 110034
T 0. Rajendra Market Owner/Occupier,22 No, Rajendra Market 110054 100000
9 Owner/Occupier 035 A, Block Majnu |Owner/Occupier,H No 35 A, Block Majnu Ka (10054 10000
____KaTila Tila
10 Owner/Occupier H No 39 A, Block Majnu |Owner/Qccupier,H No 39 -A, Block Majnu Ka 10054 | 30000
= Ka Tila Tila
~ HN : v ‘ :
n Owner/Occupier 040 Ii: %l]t;uk Majnu |Owner/Occupicr,H N; :Il: A, Block MajnuKa|  100c4 20000
n Owner/Occupier HNo 41 A, Block Majnu | Owner/Occupier,H No 41 A, Block Majnu 110054 30000
Ka Tila . 6 e Ka Tila
Owner/Occupier HNo 43 Ii: $|Fck Majnu |Owner/Occupier,H No ﬂll3 A, Block Majnu Ka 110054 | 30000
- KaTila Tila _ _
n Owner/Occupier H No 27 }?ﬂ g!im:k Majnu | Owner/Occupier,H Nf; ?; B, Block Majnu Ka 110054 30000
- ila ila_ N _
n Owner/Occupier HNo 19 B, Block Majnu [ Owner/Occupier,H No 19 B, Block Majnu 110054 30000
Ka Tila - Ka Tila ]
16 Owner/Occupier HNo 30 B, B!ack Majnu | Owner/Occupier,H No q30 B, Block Majnu Ka 110054 10000
s Occupie E-iNTI?? B, Block Majou K
. , H No 47 B, Block Majnu | Owner/Occupier,H INo , Block Majnu Ka| . 5054 10000
17 Owner/Occupier Ka Tila Tila K |
: H No 56 B, Block Majnu | Owner/Occupicr,H No 56 B, Block MajnuKa| 14454 30000 |
n Owner/Occupier | Ka Tila - Tila . 1
' ; H{No 59 B, Block Majnu | Owner/Occupier,H No 59 B, Block Majnu Ka -
Owner/Occupier Ka Tila Tila 110054 30000
wiictlOECpier H No 48 E, gil]uck Majnu lO“uerfOccupmr.H N_? 1-11: B, Block M:a;nu Kal| 11004 | 30000
a Tila ila |
: Juice wali Dukan, Kamla Owner/Occupier,Juice wali Dukan, Kamla |- 110007 1 1000 00_1‘
Owner/Occupier Market near Ghanta Ghar Market dear Ghanta Ghar _
5 Kabir Basti Owner/Occupier.A-285 Kabir Basti 110007 | 100000
e _ Shop No. 1, Prop. No. Rishab Water Cooling Plant Co.,Shop No. 1,
" Rishab Water Cooling Plant} - 549/1/137/3, Shahzada Prop. No. 307/1/137/3, Shahzada Bagh 110035 100000
Co. Bagh Extension, S Extension, :
Harmilap RO water of 5C/1, Shahzada Bagh Harmilap RO water or Bhatia Waters,5C/1,
Bhafin Waters Extension Shahzada Bagh Extension 110035 100000
_ Consumer 308/7, Relaxo Owner/Occupier,Consumer 308/7, Relaxo 110035 100000
Owner/Qccupicr Gali, Shehzada Bag Gali, Shehzada Bag s
_ Consumer 313/82 B, Gali Owner/Qccupier,Consumer 313/82 B, Gali 110035
Owner/Oceupier No. 4, Tulsi Nagar Inderlok No. 4, Tulsi Nagar Inderlok 30000
/72, Plot No. TR -
Cln :s ;:1;:3 :Slark:t I:oadu Owner/Occupier,Consumer 313/72, Plot No. | |
27 Owner/Occupier 'Ncar Canara B ank, * | 14, Scooter Market Road, Near Canara Bank, | 110033 30000
[ndﬂflﬂk Iﬂdﬁﬂﬂk
Oocui Consumer 313/93, Gali No.| Owner/Occupier,Consumer 313/93, Gali No. -
H i £ 11, Tulsi Nagar, Inderlok L1, Tulsi Nagar, Inderlok 110035 | 30000
Consumer 313/92, Gali , ‘
Owner/Occupicr No. 10, Tulsi Nagar, Owﬂmccum“‘qﬂ“mmﬂ SLAE, Gtk e 30000
Inderlok 10, Tulsi Nagar, Inderlok

Owner/Occupicr,Inderlok, Chappal Market

30 | ownarouupir | M IR
near SBI ncar SBI
n ioutar 313/88 A, Gali No. 5, Tulsi| Owner/Occupicr,313/88 A, Gali No. S, Tulsi m
wne Nagar, Inderlok Nagar, Inderlok
m_'-()mummufu 238, Kishan Gan Owner/Occubier,238, Kishan Ganj, m
™33 | Owner/Occupier | 56 Anand Nagar Inderlok | Owner/Occupier,56 Anand Nagar Inderlok | 110035
n Owner/Occupier , m |

]
- X . - rl
L I v g g% P R 0 d
", o -

313/73, Anand Nagar, . Owner/Occupier,313/73, Anand Nagar,
Inderlok Inderlok
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131 Anand Nogar,
Inderlok

143 Anand Nagar,
Inderlok

145 Anand Nagar , Owner/Occupler,145 Anand Nogar , Inderlok
Inderlok

146, Anand Nagar, Owner/Occupier, 146, Anand Nagar , Inderlok
Inderlok

1195

| Owner/Occupier,131 Anand Nagar , Inderlok

Owner/Occupier,143 Anind Nagar, [nderlok

Owner/Occupier

110035

110035

{10035

110035

i

30000

30000

30000

30000

House No. 2 Vivekanand T~ Owner/Occupier,House No. 2 Vivekanand

Pur Puri

-

14
nm i ?:{?:::iﬂgm + | Owner/Oceupicr,147, Anand Nagar , Inderlok | 110035
. 148, : P
40 Owner/Occupier : !:::;::il::ng'lr . Owner/Occupicr, 148, Anand Nagar , Inderlok | 110035 30000
L e
149, An: g
41 w " ln:m: Tingr ' Owner/Occupier, 149, Anand Nagar, Inderlok | 110035
150 ; ﬂdUN —
ﬂ Owner/Occupier : I:::ﬂnkﬂgur § Owner/Occupier, 150, Anand Nagar, Inderlok mm
116, An N N
' In ;;:1“1:“33!, Owner/Occupier,116, Anand Nagar , Inderlok 1_10035
= .
D :Ii.nn;;?u]:ugnr » | Owner/Occupier,19-B Anand Nagar,, Inderlok| 110035 30000
e ?;j::iagm i Owner/Occupier,121, Anand Nagar, Inderlok | 110035 30000
122, Aﬁ;:iiagu ’ Owner/Occupier,122, Anand Nagar , Inderlok 110035 30000
120, Tnn;;ilufagnr ' Owner/Occupier, 120, Anand Nagar , Inderlok m 30000
e ——————————— S —e — .
e ?ﬁ Tiaga_r ' Owner/Occupier, 113 Anand Nagar, Inderlok | 110035 30000 -
0 s - .
49 Owner/Occupier 29, Anand Nagar Inderlukl Owner/Occupier,29, Anand Nagar , Inderlok 110035 30000
| | i e
. 313/70, Anand Nagar, OwnerfOccupichlBH 0, Anand Nagar 7 11003 ' 10000
- Dymefoecper Inderlok Inderlok e
. 125, Anand Nagar , - «| 110035 | 30000
Owner/Occupier i derlok Owner/Occupier, 125, Anand Nagar , Inderlo _ 0
— e
, 125 B Anand Nagar, Owner/Occupier, 125 B Anand Nagar, 0035
Owner/Occupicr Inderlok Inderlok _ 1100 .
. 126, Anand Nagar, . | ' 0000
- % Owner/Occupier Inderlok Owner/Occupier,126, Anand Nagar, Inderlok| 110035 3000
. . =
54 A ?n“di;‘;:"g” .| owner/Occupier,127 Anand Nagar ‘Inderlok| 110035 | 30000
#—________—_————__—_ ——— . . I I I
House No. 1 ?wckanam_i Owntrf()ccupl:r,Hnus:‘: No. 1 Vivekanand 110607 | 30000
Puri . Pun |
30000

n Owner/Occupicr
ﬂ Owner/Occupicr
n Ownetr/Occupier

Owner/Occupier

n Owner/Occupicr
n Owner/Occupicr
n Owner/Occupicr

1
- y House No. 3 Vivekanand Owner/Occupier,House No. 3 Vivekanand
_ Pui Puri .

House No. § Vivekanand

‘Hou

House No. 8 Vivekanand
. Puri

House No. 9 Vivckannnd

lHouse

se No. 6 Vivekanand

No. 10 Vivekanond
- Turi

Tlouse No, 11 Vivekanand | Owner/Occupier,tiouse No. 11 Vivekanand
~_Puri. Puni
ouse No, 12 Vivekanand | Qwner/Occupier,tio

66| omerooapi
g1zt S House No. g:iwkmnnd

Owner/Occupier,House No. 5 Vivekanand
Owner/Occupier,House No. 6 Vivekanand

Puri

Pun

nm House No. 7 Vivekanand Owner/Occupier,House No. 7 Vivekanand ;
Puri s it Pod
n Owner/Occupier J“;‘lf: No. 8 Vivekanand | 110007 |

~Owner/Occupicr,House No. 9 Vivekanand

Puri

Owner/Occupier,House No. 10 Vivekanand
Pun

Puri

Pun
Owner/Occupier,House No. 13 Vivekanand 000
Puri

use No. 12 Vivekanand m

t
]

11

11


11


1196

/

I P

. Owner/Occupier ousc No. ]I): ?:vukunnnd Owner/Occupicr,House No, 18 Vivekanand (10007
: L Puri
%9 Owner/Occupier House'No. il ":’i\fcknnnnd | Owner/Occupier,Touse No, 21 Vivekanand 110007 R
L1, Puri
Owner/Occupicr House No. 22 Vivekanand Owner/Occupicr,Housc No. 22 Vivekanand 110007 40
Puri Puri 000
: House No. 23 Vivek XY
Owner/Occupier ivekanand [ Owner/Occupier,Ilouse No, 23 Vivekanand -
4 Puri parl | 110007 30000
” Owner/Occupicr Housc No. 26 Vivekanand | Owner/Occupicr,House No. 26 Vivekanand 110007
Puri Puri
" Owner/Occupier House No. 29 Vivekanand | Owner/Occupier,llousc No. 29 Vivckanand m
Puri Puri
74 Owner/Occupier House No, ;0 ‘f’it‘ckmmndj Otmcrf[}ccumnr,lIn;::iﬂu. 30 Vivekanand 110007
uri
78 Ownet/Occupicr House No. 31 Vivekanand | Owner/Occupier,} ln;s:i No. 31 Vivekanand 110007
e - Pun ! ur - |
Owner/Occupier House No. 32 Vivekanand Otmcr!O:cupicr.Hu;scﬂ No. 32 Vivekanand 1 10007 30000
_ _____ Pun B0 TR TR — _
Owner/Occupicr House No. 33 Vivekanand Onmrfoccupicr.}lu;jc‘Nu. 33 Vivekanand 110007 | 30000
_ l _ Puri T - n A R— O SR ' s
: House No. 34 Vivekanand | Owner/Occupier,House No. 34 Vivekanand | 110007
78 Owner/Occupier Puri | Pt ‘
Owner/Occupier House No. 35 Vivekanand Owncrf'Occupicr,Huusci No. 35 Vivekanand 110007
YIICT . : Puni
Pun -————— -
n Owner/O ; House No. 36 Vivekanand O“ncn’Ocmlpi:r,HuusQ No. 36 Vwckanand 110007 30000 |
mer/Occupier ; ' e —
: ; o —— e Tiouse No_ 35 Vivekanand
n Owner/Occupi House No. 39 Vivekanand | Owner/Occupicr.l ﬂ;sc. 0. 110007 30000
wner/Occupier Puri ri .
ﬂ House No. 40 Vivekanand | Owner/Occupicer,House No. 40 Vivekanand | 110007 30000
Owner/Occupier Puri Pugtag 0 L siunan _
n House No. 41 Vivekanand Owner/Occupier,House No. 41 Vwekanaqd 110007 - 30000
Owner/Occupier g Puri i |
—__—_# " . .
0 , House No. 42 Vivekanand O“ﬂcr!Occuptﬂ,Hﬂ;:G_ No. 42 Viv :k;mand 110007 30000 |
84 Owner/Occupier Puri | _Pun =
, House No. 43 Vivekanand Omcrchcupier,HuI;.ts; No. 43 Vivekanand 110007 30000
85 Owner/Occupier Basi : _
______————————‘___-__T__— - L
. House No. 44 Vivekanand Ox-mcr:‘Ocr:uplﬂ'Hﬂ;:i No. 44 Vivekanand | ) 5607 30000
86 Owner/Occupier Pui _
. House No. 45 Vivekanand OwncriOccupier,Hu;usc- No. 45 Vivekanand 110007 10000
87 Owner/Occupier Purd. . .5 r __ IS |
- . House No. 47 Vivekanand Oxmcra’Occupi:r,Hu;i:i No. 47 Vivekanand 110007 | 30000
88 Owner/Occupier Puri i 4 u e .
Ncidl House No. 48 Vivekanand O\Mncrfﬂccupmr,Hu;sc- No, 48 Vivekanand 110007 ‘_ 30000
Owncer/Occupier ‘Puri - : un- s
e (8 : : T
) " House No. 49 Vivekanand Onmerfﬂccuplcr.}{npujc. No. 49 Vivekanand 110007 30000 |
WIICT (}ccupl Puri . " : - r Yord
_ House No. 50 Vivekanand DwncrfOccupicr.Hnusc'Nn. 50 Vivekanand 110007 10000
Owner/Occupier Puri -  Puri _
, House No. 51 Vivekanand OwnerfOccupier,Hnum:. No. 51 Vivekanand 110007 30000
Owner/Occupier Puri . - Puri
House No. 52 Vivekanand | Owner/Occup i:r,}{u;n:; No. 52 Vivekanand 110007 10000
Puri ;
House No. 53 ?’ivckmnnd Owner/Occupier,House No, 53 Vivekanand 110007 30000
Puri ___Puni
House No. ;:n ?’ivckamnd O“ncr{Occupicr.Huft’l“su‘ No. 54 Vivekanand 110007 10000
n

House No. :5 ?’ivckmnnd O“mcn’()ccupicr.ﬂn;::.Nn. 55 Vivekanand 110007 30000
uri ' n

House No. ;Er:fivckanund Owncr/()ccupicr.!{u:s:‘lﬂn. 56 Vivekanand 110007 10000
un

@) ©)
AERE
Q 1. Q

O

:

i

o
:

D
~J

Ilouse No. 57 Vivekanand | Owner/Occupier,House No. §7 Vivckanand I 10007
l’uri Pl“'i
e louse No, :ﬂ:mkmmd Owner/Occupier,| lu;us:iNu. 58 Vivekanand 110007
Owner/Occupicr ousc No. 59 Yivcknnund Oww:rf()ccupicr.Hn;::can. 59 Vivekanand | ;4007
n

L
by ¥ 4

i

g

=
=

it

12



12


1197

House No. 60 Vivekanand |
)] Pun Pun
' Owner/Occupicr IHouse No. 61 ":Fiv:kannnd Owner/Occupier,House No. 61 Vivekanand
ﬂ Puri Puri
Owner/Occupicr House No. 62 Vivekanand
103 Puri

g House No. 63 Vivekanand | Owner/Occupicr, House No
Puri

- Vivekanand |- Owner/Occupier,House No, 64 Vivekanand
Pun Purs

ivekanand | Owner/Occupier,House No. 65 Vivekanand
Pun Puri
House No. 66 Vivekanand Owner/Occupier,House No. 66 Vivekanand

Owner/Occupier
Puri Pun
m Owner/Occupier House No. ;‘L?I:iv:kanand Owner/Occupier,House No. 67 Vivekanand
Puri

Owner/Occupier House No. :)U Yix*:kmand O“TLEOCtz-upicr,Huusc No. 70 Vivekanand
un i

m Owner/Occupier House No. §9 W'Jivekznand | Owner/Occupier,House No. 69 Vivekanand
L ; 5

Pun

110007

110007

Owner/Occupicr House No. 72 Vivekanand Owner/Occupier,House No. 72 Vivekanand

Pun

m Owner/Occupier House No. ;i Vivekanand Dv.m:-n’Occupier.HmP:s:i No. 74 Vivekanand
- n

m Pun_ Puri '
m S House No. ;3 Vivekanand | Owner/Occupicr,Housc No. 73 Vivekanand
. .

110007

110007

110007

i
m Owner/Occupicr House No. 75 ‘S'ittkanmﬂd Owner/Occupier, House No. 75 Vivekanand
—_ Pun _____Pun
Owner/Occupier House No I’{z ‘fv’w:}:;u-. and O\m:n'o.:mp:n.lin;;t::_ No. 77 Vivekanand
n

110007

s n |
m Owner/Occupier House No. 78 "fc'n':hnar.d Owner/Occupicr, House No 78 Vivekanand
Pun | Puni
m Owner/Occupier House No 79 ’fn‘ckmar.d I Oumr.O::up::r,Hnusc‘ No. 79 Vivekanand
Pun Puni _
1 . » 1.!" . - ) " : ,.;‘ 4 i [ - =
m Owner/Occupier e ?gn ey | Ownez/Occup -r.Hn:z:ihu 80 Vivekanand

: House No. 81 Vivekanand | Owner/Occupicr,House No. 81 Vivekanand
Owner/Occupier : :
| Pun Puri
Owner/O ; House No. 82 Vivekanand | Owner/Occupier,House No. 82 Vivekanand
- n:z_cr:uptcr Puri Pui
; House No 83 Vivekanand | Owner/Occupier, House No. 83 Vivekanand
Owner/Occupier Puri Puri

House No. 84 Vivekanand

Owner/Occupier, House No. 84 Vivekanand

Owner/Occupier

House No. 85 Vivekanand | Owner/Occupier,House No. 85 Vivekanand
Puri Pun
No. 86 Vivekanand | Ow e .
Owner/Occupier House No b ncr!Dcchltr.Hmsc_ No. 86 Vivekanand
Pun
No. 87 Vivekanand . —— ,
Owner/Occupier House i O“WIQCWPIH.HM:. No. 87 Vivekanand

House No. B8 Vivekanand
Puni
. H No. 91 Vivékan
m Owner/Occupier 5 whe Puri s

g
T
1
al &
sElzt
I
ol

110007
. House No. 92 Vivekanand | Owner/ i :
m Owner/Occupier Puri Occupler.llnths::i No. 92 Vivekanand 110007
| o T 2 | O e V|
. Pun
0 | oo [T | O SR |
\ Pun
m Owner/Occupier Viodse No. ?*i:'m‘l Ovner/Occupicr.tlouse No. 95 Vivekanand 110007
. louse No. 96 Viyvekanand B
o v T |
) I i =2

b

o
g
< R =
T EER
S
, | , 5 '

110007

110007

!

30000

30000

30000

30000

30000

30000

3

_110007 30000
3000_{}
110007 30000
_110007 30000

10007

110007
m 30000
=
30000

)

el


13


	a36c8d8821603331f55fdab0d2924c863ca60857c11ba96953806881bb0ce9cd.pdf
	876c92744e56c9caf417d56a4177321de4c66eacbfcebd5216ea3667f99db81d.pdf
	0724bdef6c6a4cf52c9179ac5c633829b953a0d18b5874a295ba914f1e83fb45.pdf
	DOC-20250317-WA0072.



